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INTRODUCTION

I, the Chairman, Committee on the Welfare of Scheduled Castes
and Scheduled Tribes having been authorised by the Committee to
submit the Report in their behalf, present this Thirty-third Report
(Eighth Lok Sabha) on Action Taken by Government on the recom-
mendations contained in the Twenty-third Report (Eighth Lok Sabha)
on the Ministry of Railways, Reservations for, and employment of,
Scheduled Castes and Scheduled Tribes in Western Railways.

2. The Draft Report was considered and adopted by the Committee
on the 30th October, 1987.

3. The Report has been divided into the following Chapters: —

I. Report.

II. Recommendations/Observations which have been accepted by
Government.

ITII. Recommendations/Observations which the Committee do not
desire to pursue in view of the Government’s replies.

IV. Recommendations/Observations in respect of which replies

of Government have not been accepted by the Committee
and which require reiteration,

V. Recommendations/Observations in respect of which final
replies of Government have not been received.

4. An Analysis of the action taken by Government on the recom-
mendations contained in the 23rd Report of the Committee is given
in Annexure. It would be observed therefrom that out of 39 recom-
mendations made in the Report 22 recommiendations i.e. 56.40 per cent

! ™
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have been accepted by the Government; the Committee do not desire
to pursue 6 recommendations i.e. 15.40 per cent of their recommen-
dations in view of the Government’s reply; 4 recommendations i.e.
10.25 per cent, in respect of which replies of Government have not
been accepted by the Committee, require reiteration and for 7 recom-
mendations ile. 17.95 per cent, final replies of Government have not

been received.

RAM RATAN RAM,
Chairman,
Committee on the Welfare of Scheduled
Casties and Scheduled Tribes.

New Delhi;
November 23, 1987
2 Agrahayana, 1409 (Saka)




CHAPTER ]
REPORT

This Report of the Committee deals with the Action Taken by
Government on the recommendations contained in the Twenty-third
Report (Eighth Lok Sabha) on the Ministry of Railways (Railway
Board) —Reservation for, and employment of, Scheduled Castes and
Scheduled Tribes in Western Railways.

1.2 In para 1.11 of their Twenty-third Report, the Committee had
recommended that “the Committee see no reason why reservation
orders should not apply to these 28 categories of posts which are filled
up by drafting employees from different departments and cadres.
The Committee would like the Ministry of Railways (Railway Board)
to review the whole policy of making reservation orders applicable
in toto to all the posts in consultation with the Department of Per-
sonnel and Administrative Reforms.”

1.3 In their reply dated 7 September, 1987, the Ministry of
Railways (Railway Board) have stated that “the matter was referred
to Department of Personnel and Administrative Reforms who have
advised that certain posts have been excluded from the purview of
reservations due to functional requirements of the posts. No change
in the existing policy is, therefore, called for.”

1.4 The Committee are not convinced with the views of the
Department of Personnel and Administrative Reforms that certain
posts have been excluded from the purview of reservations due to
functional requirements of the posts. They will like to reiterate
their earlier recommendations.

In para 1.12 of the Report, the Committee had recommended that
“The Committee are distressed to note that the reservation rules have
not been made applicable tc as many as 28 categories of posts in
Western Railway including Instructors, lecturers and Vigilance Ins-
pectors, being tenure posts.” The Committee have been informed that
according to instructions issued by the Department of Personnel,
reservations do not apply to vacancies filled by transfer or deputation.

The Committee see no reason why reservation orders should met
anply to these posts. The Committee would like the Ministry of Rail-
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ways (Railway Board) to review the whole policy of making reser-
vation orders applicable in toto to all the posts in consultation with
the Department of Personnel and Administrative Reforms.

1.5 In para 2.23 of the Report, the Committee had recommended
that “the service of Doordarshan should also be utilised for giving
wider publicity to vacancies for technical posts as per the assurance

given by the Secretary, Ministry of Railways (Railway Board) during
evidence.”

16 In their reply dated 7 September, 1987, the Ministry of Rail-
ways (Railway Board) have stated that “the above recommendation
was sent to Director General, Doordarshan for necessary action.
Doordarshan has, however, advised that it is not possible for them
to advertise vacancies on television.”

1.7 The Committee would like to reiterate their earlier recom-
mendation that the services of Doordarshan should be utilised for
giving wider publicity to vacancies for technical posts as per the as-
surance given by the representative of the Ministry of Railways
(Railway Board) during evidcnce and recommend that the matter

should be taken up at the highest level with the Ministry of Infor-
mation and Broadcasting.

1.8 In para 2.37 of the Repert, the Committee had noted that “a
large proportion of SCs|STs recommended for appointment under
special powers of General Manager did not join Western Railway.
The Committee would like the Western Railway authorities to find
out the precise reasons therefor and inform the Committee accord-
ingly. If the time taken in completing the recruitment process is
. too long due to which the candidates who apply for the posts in

Railways get employment in the meantime elsewhere, the Railway
Ministry should look into this aspect in depth and take suitable re-

medial measures immediately and inform the Committee of the action
taken.”

1.9 In their reply dated 7 September, 1987, the Ministry of Rail-
ways (Railway Béard) have stated that “the SC|ST. candidates were
recruited under Geriéral Manager’s power twice and the sélections
were finalised within a pericd of 14 months which cannot be said
too long a period particularly when all procedures of selection have
ta. b'g'ane through. It appears that SCs|STs who applied for employ-
ment in Western Rallway had also ‘applied’ elsewhere. They did not
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join Railways presumably they have got better employment else-
where and not because of any delay in ﬁnahsmg the Selection.”

110 The Committee are not satisfied by the assertion of the
Ministry that “selections were finalised within a period of 14 months
which cannot be said too long a period particularly when all the
procedures of selection have fo be gone through.” They feel that the
period for finalisation of selections can be curtailed to a great extent

and urge the Ministry of Ruilways to take suitable steps to minimise
the period of final selection.

1.11 In para 2.66 of the Report, the Committee had recommended
that “the Committee are distressed to note that at present none of
the members of the Railways Recruitment Board, Bombay Central,
belongs to the reserved community. The Committee recommend that
atleast one SC/ST member should be appointed in each of the Rail-
way Recruitment Boards of the Western Railway.”

-

1.12 In their reply dated 7 September, 1987, Ministrv of Railways
(Railway Board) have stated that “each Railway Recruitment Board
consists of a Chairman and Member Secretary. These posts arc filled

up on tenure basis by the candidates who are selected by Union Pub-
lic Service Commission.

The Ministry of Railways (Railway Board) are, therefore, not
in a position to accept this recommendation. However, one Scheduled
Caste or Scheduled Tribe Member is invariably included in all
Sélection/Recruitment Committees which are constituted by the
Railway Recruitment Boards for finalising the panel.”

1.13 In the opinion of the Committec the reply of the Government
that the post of Chairman and Member Secretary in the Railway
Recruitment Boards are filled up on tenure basis by the candidates
who are selected by UPSC and therefore the Ministry is not in a
position to accept this recommendation is not satisfactory. The Com-
mittee reiterate their earlier recommendation and desire that when
sending names for selection to UPSC every effort should be made to
include names of SC/ST candidates also.

1.14 In para 2.67 (iii) the Committee had recommended that
“Railway Recruitment Board should (i) make recruitment to non-
technical categories annually on a programme basis without waiting
for acutal indents from the Railway (ii) computerise recruitment
work and (iif) augment the staff strength of the Railway Recruit-
ment Boards with a view to reducing such time lag.”
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1.15 In their reply dated 7 September, 1987, the Ministry of
Railways (Railway Board) have stated that “the recommendation of
Committee regarding augmentation of staff strength, however, has
not been accepted in view of extreme need for economy.

1.16 The Commititee are not impressed by the argument of the
Railway Ministry that the staff strength of Railway Recruitment
Boards cannot be strengthened in view of extreme need of economy.
In their opinion the economy should not be at the cost of efficiency.
The Committee reiterate their earlier recommendation that the staff
strength of Railway Recruitment Board should be suitably augmen-
ted to expedite the final selection of persons for employment.



CHAPTER 11

RECOMMENDATIONS/OBSERVATIONS WHICH HAVE BEEN
ACCEPTED BY THE GOVERNMENT

Recommendation No. 2, Para No. 1.13 and 1.14

The Committee are shocked to learn that there are only six per
cent posts for Scheduled Castes among Instructors, four per “cent
Posts among Lecturers and nine per cent posts among Vigilance Ins-
pectors in Western Railway. The picture is still gloomier in case of
Scheduled Tribes who have no representation at all in any of these
posts. The Committee cannot but conclude from this that the instruc-
tions issued by the Deptt. of Personnel and Administrative Reforms
in their O.M. No. 36012|7|77 Est(SCT) dated 21st January, 1978 which
lay stress on the fair proportion of such posts being filled by employ-
ees belonging to Scheduled Castes and Scheduled Tribes have not
been implemented by the Western Railway in the spirit behind them.

The Committee, therefore, recommend that while requesting other
Departments to sponsor candidates and selecting persons therefrom
for posts to be filled by deputation or transfer in the Railways, the
instructions issued by the Department of Personnel and Administra-
tive Reforms in this regard should be strictly followed in letter and

spirit.

Accepted. The recommendation has been specifically brought to
‘the notice of Western Railway.

[Min. of Rallways OM No. 86-E (SCT)I|80|1 dated 7-9-87]
Recommeadation No. 3, Para No. 1.15 and 1.16

The Committee are constrained to note that in 1986, out of a total
of 1%1 officers recommended for deputation from Western Railway
to other Departments including Foreign Assignment, only 6 belong
‘to Scheduled Caste and one to Scheduled Tribe. Similarly, in 1985
-out of 111 oMcers recommended, 8 belong to Scheduled Caste and
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2 to Scheduled Tribe. The Committee cannot but reach inescapable
conclusion from these figures that the instructions on the subject,
which lay stress that whenever a Ministry/Department etc. proposes
to. depute the officers serving in or under them to posts in or under
Ministry|Department etc., the adequate number of SC|ST employees

should be considered alongwith other employees for such deputation,
have not been implemented in letter and spirit.

The Committee need hardly stress the necessity of implemen-
tation of these instructions meticulously. The Committee recommend
that the Western Railway should implement these instructions seru-

pulously and recommend more and more SC/ST for deputation to
other Departments including Foreign Assignment.

Reply of the Government

Accepted and this recomendation has specifically been brought
to the notice of Western Railway.

[Min. of Railways OM No. 86-E (SCT)1/80/1 dated 7-9-87.]
Recommendation No. 4, Para No. 1.26 and 1.30

The Committee note that Special Cell in the Ministry of Rail-
ways keeps a watch over the implementation of the Reservation
Orders for SCs/STs on the Railways by means of inspections conduc-

ted by the two Joint Directors alongwith the Inspectors of the vari-
ous Railway Establishments.

The Committee also note that the Western Railway hold periodi-
cal meetings of the Liaison Officers at the Zonal Headquarters to dis-
cuss the problems relating to maintenance and observance of rosters
for the Scheduled Castes/Scheduled Tribes.

The Committee are of the view that while designating Liaison
Officers and their periodically inspecting the units and reporting the
progress is a step in the right direction, what in fact is needed is con-
certed action on the part of the Liaison Officers in Western Railway
to ensure due compliance by the appointing authorities with the
orders and instructions pertaining to the reservation of vacancies in

favour of Scheduled Castes and Scheduled Tribes and other benefits
admissible to them. ’

They should also ensure that anomalies and c_lisf:repanc_ies. which
creep in the maintenance of rosters etc. are not allowed to stay. for
long but are detected and rectifled quickly.

.
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The Committee further desu-e that there should be freq
uent meet-
ings of the:Lidison Officers &t ‘the Zonal Hea dquarteps as well as
Divisional Headquartets to exchaige fiotes and

sort oyt various pro-
blems relating to upkeep of rosters and matters pertaming to the
welfare of Scheduled Castes/Scheduled Tribes.

Reply of the Government

These have been accepted and necessazy instructions have been
issued.

[Min. of Railways OM No. 86-E (SCT)1/80/1 dated 7-9-87.]

Recominiendation No. 6, Para No. 2.22

The Committee trust that as per assurance given to them the
Western Railway would send their officers to the tribal areas and the
campus of the IITs and ITIs more frequently to get the required

personnel for various workshops and thus wipe out the backlog of
SC/ST employees.

Reply of tii'e Government

This has been accepted and necessary

instructions have been
issued.

[Min. of Railways OM No. 86-E (SCT)1/80/1 dated 7-9-87.]

Recommendation No. 8, Para No. 2.24

The Committee are distressed to note that during the financial
year ending 1985-86, the number 6f Scheduled Castes and Scheduled
Tribe candidates selected in recruitment and in the selection posts
filled were too short of the prescribed quota both in Group ‘C’
and Group ‘D’ posts. The Committee recommend that concerted
efforts should be made to fill up the prescribed quota of Scheduled
Castes and Scheduled Tribes by taking necessary steps immediately.

Reply of the Government

A special drive has been a launched by Western Rallway to fill
up the pmcribed quota of SCs/STs.

[Min. of Railways OM No. 88-E (SCI')I/BO/ 1 dated 7-0-874
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Comments of the Committee

The Committee would like to be apprised of the net results of
" special drive launched by Western Railway to fill up the prescribed
quota of SCs/STs in Group ‘C’ & ‘D’ posts.

Recommendation No. 10, Para No. 2.34 and 2.35

The Committee note that ir case the Railway Recruitment Board
is unable to recruit and recommend requisite number of Scheduled
Castes and Scheduled Tribes against the indent placed by Wesiern
Railway for reserved vacancies for Class III posts, tihe General
Manager, Western Railway can exercise his special powers to make
recruitment of Scheduled ‘Castes/Scheduled Tribes from the open
market to wipe out the shortfalls. The Committee are, however,
concerned to note that the time taken for such recruitment varies
from 12 months to 15 months which is too much.

The Committee recommend that the General Manager, Western
Railway should exercise his special powers for recruitment and set
the process for selection of SC/ST candidates in motion immediately
after receipt of intimation from the Railway Recruitment Board
about their inability to sponsor or recommend the requisite number
of Scheduled Caste/Scheduled Tribe candidates to fill up the reserv-
ed vacancies so as to minimise the time lag in recruitment and safe-
guard the interests of SC/ST persons as far as possible,

Reply of the Government

This has been accepted and necessary instructions have been
issued. '
[Min. of Railways OM No. 86-E (SCT)1/80/1 dated 7-9-87.]

Recommendation No. 11-B, Para 2.3
The Committee recommend that in future the General Manager
should exercise his special powers liberally to make recruitment of

Scheduled Caste/Scheduled Tribes from open market to wipe out the
shortfalls. b g

Reply of the Government

Accepted. Necessary instructions have been issued to other anal
Railways also.

[Min. of Raflways OM No. 86E (SCT)I/80/1 dated 7-8-87.]



’ 9
Recommendation No. 13, Para No. 248 to 2.50

The Committee note that in the matter of engagement of casual
labour no roster is required to be maintained but at the time of
making recruitment the concerned authorities are required to ensure
adequate intake of Scheduled Castes and Scheduled Tribes as per
percentage prescribed i.e. 11 per cent and 14 per cent respectively
so that there is no difficulty at the time of their regular employment
according to the quota reserved for them.

The Committee also note that recruitment to Class IV service
is made by screening available casual labourers/substitutes in the
Western Railway and if requisite number of Scheduled Caste and
Scheduled Tribe casual labourers/substitutes is not available to fill
the vacancies reserved for them, recruitment is made from the
open market.

The Committee have been informed that as on 1-3-1986 on the
Western Railway out of 21750 casual labourers, 1804 are Scheduled
Castes i.e. 8.29 per cent and 1439 are Scheduled Tribes i.e. 6.61 per
cent. It shows that at the time of engagement of casual labour
proper care has not been taken to ensure adequate intake of Sche-
duled Castes and Scheduled Tribes as per percentage prescribed.
The Committee, therefore, recommend that in future earnest efforts
should be made by Western Railway to engage at least 11 per cent
Scheduled Caste and 14 per cent Scheduled Tribe casual labourers
so that at the time of screening the casual labourers for filling Class
IV posts against regular vacancies there is no dearth of SC/ST
candidates from amongst the casual labourers. The Committee also
recommend that while regularising the casual labourers as Class IV.
staff, the shortfall in their intake should be made good by recruiting
SC/ST candidates from the open market.

Reply of the Government

Acquted. Instructions have been issued to all Zonal Railways
to maintain the reservation for SCs/STs in future engagements of
Casual labours.

[Min. of Railways OM No. 86-B (SCT)1/80/1 dated 7-9-87.]
WMM No. 14, Para No. 2.51

The Committee recommend that the authorities concerned should
induct one Scheduled Caste/Scheduled Tribe office of equivalent rank
n the screening Committee to safeguard the interests of Scheduled
@asles and Scheduled Tribes. -



lieply of ti\e dovemment
'ﬁlis is being followed scrupulously.
[Ministry of Railways O.M. No. 86-E(SCT)1/80/1 dated 7-9-87].
Recommendation No. 17, Para No. 2.67

The Committee have begn informed that the time lag hptween
the issue of advertisement by the Railway Recruitment Board and
the final recruitment varies from about six months to one year and
in non-popular technical categories liké Clerks and Stenographers
etc. where the number of candidates involved is large, time lag is
more than a year.

The Committee, therefore, recommend that Railway Recrultment
Boards should............ (ii) computerise Recruitment work.

Revply of the Govemment

Regarding computerisatlon of recruitment work a decision has
already been taken by the Ministry of Railways to introduce com-

puter based system in all the Railway Recruitment Boards in a
phaged manner.

[Ministry of Railways O.M. No. 86-E(SCT)1/80/1 dated 7-9-87].
Recommendation No. 20, Para No, £78

~ Thé Committee note that the Western Railway authorities while

inspecting Roster Registers maintained at various levels in that

Railway had detected various discrepancies such as that they did

not indicate the categroy of post and its scale of pay, the ‘year of

recruitment, summary of vacancies filled up during the year and

the shortfalls of the year etc., the Personnel Officer did not sign the
Register at appropriate place in the Roster Register.

The Committee need hardly stress that Rosters are the kingpins
on which the whole system of 1mp1ementatio,n of reservation orders
rests. The Rosters should therefore, be properly maintained and
their checking by the prescribed -authorities at ragular intervals
should be ensured and certificates in token of checks made should
also be recorded thereon. Ducrepanciea noticed during thé inspec-
tion of tosters should be. rectified immediately and brought- to- the
nQﬂoe of~the Head -of Department. The Committee fee] necessary
guidelines/instructions should be issued for the benefit of those whe
are regponsible for maintenance of rosters.
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- Reply of the Governmeng
Accepted. Necessary instruction have been issued to the Railways.

[Ministry of Railways O.M. No. 86-E (SCT)1/80/1 dated 7-9-87]).
Recommendation No. 21, Para No. £79

‘The Comm}ttee also recommend that the Liaison Officers and the
staff working under him should be trained regarding the maintenance
and inspection of rosters. If discrepancies are found during the
inspection of rosters, action should be taken against the officers res-
ponsible therefor.

Reply of the Government

-Accepted. Necessary instructions have been issued to Zonal Rail-
ways.

[Ministry of Railways O.M. No. 86-E (SCT)1/80/1 dated 7-9-87].
Recommendation No. 24, Para No. 2.4

The Committee are unhappy to note that in Western Railway a
large number of vacancies have been dereserved during the last
three years depriving employment to a large number of SC/ST. In
safety posts (Class III) in the year 1983-84, 79 vacancies of Scheduled
Caste and 62 of Scheduled Tribe, in 1984-85, 88 vacancies of Sche-
duled Caste and 72 of Scheduled Tribe and in 1985-86, 116 vacancies
of Scheduled Caste and 87 of Scheduled Tribe have been dereserved.
In the case of non-safety posts (Class III) -also in 1983-84, 56 vacan-
cies of Scheduled Caste and 70 of Schedu'ed Tribes, in 1984-85, 30
vacancies of Scheduled Castes and 37 of Scheduled Tribes and in
1985-86. 29 vacancies of Scheduled Castes and 45 of Scheduled Tribes
were dereserved.

The Committee are surprised to note that even in the case of non-
safety (Class IV) posts in 1983-84. 2 vacancies of Scheduled Castes
and 2 of Scheduled Tribes; and in 1984-85, 7 vacancies of Scheduled
Castes and 4 vacancies of Scheduled Tribes were dereserved. Thus.
the Committee observe that quite a large number of vacancies have
been dereserved in various grades during the last three years de-
priving employment to many a Scheduled Caste/Scheduled Tribe
candidates.

The Committee are as a principle, opposed to dereservations.
They, however, feel that dereservation should be resorted to only

1915 LS—2.
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when it becomes absolutely necessary and all efforts including special
recruitment to locate suitable SC/ST candidates have failed.

Reply of the Government

Accepted and necessary instructions have been issued.
[Ministry of Railways O.M. No. 86-E (SCT)1/80/1 dated 7-9-87].
Recommendation No. 27, Para No. 3.14°

The Committee note with unpleasant surprise that no special
recruitment of SC/ST was made by any of the Western Railway
Recruitment Boards during the last three years. The Committee
would like that the Railway Recruitment Boards of Western Railway
should also make special recruitment of Scheduled Castes/Scheduled
Tribes candidates to wipe out the shortfall briskly.

Reply of the Governmeng

The Railway Recruitment Board Ajmer has made special recruit-
ment of ST candidates in 1987-88 and 7 ST candidates were selected
against the shortfall of SC in technical categories in recruitment
grades like App. Asstt. Chargeman, Laboratory Asstt. Health Inspector
etc. Similarly, the Railway Recruitment Board, Ahmedabad had
issued employment notices for recruitment of ST candidates for the
post of Stenographers and Pharmacist Grade III but there was no
response from ST candidates.

[Ministry of Railways O.M. No. 86-E (SCT)1/80/1 dated 7-9-87].
Recommendation No. 29, Para No. 3.17

The Committee suggest that in the Personnel Department, there
should be at least one or two Scheduled Caste/Scheduled Tribe

higher level officers to instil greater confidence amongst SC/ST
employees in Western Railway.

Reply of the Government

At present, the following SC/ST Officers are working in the
Personnel Department; j

Senfor Division Personnel Officer

—1
Divisional Pcrsonnel Officers ¥

and —7(SC—4 ST
Senior Personnel Offwers ® S )
Assistant Personnel Officers —10(SC—8 ST—2)

[Min. of Railways OM No. 86-E (SCT)1/80/1/ dated 7-9-87]
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Recommendation No. 31, Para No. 3.27

The Committee note that in 1983, out of 214 officers only 19 SCs
and 4 STs; in 1984 out of 235 officers only 19 SCs and 4 STs and in
1985 out of 284 officers only 18 SCs and 6 STs were given opportu-
nities for attending Institutional training/seminar/symposia/con-
ferences etc. The Committee feel that SC/ST officers have not been
given due representation to avail of these opportunities. The Com-
mittee would like to emphasise and recommend that in future at
least ten per cent Scheduled Caste and five per cent Scheduled
Tribe out of the total number of officers selected should be allowed
to avail of such opportunities for attending institutional training/
seminar/symposia etc. It will go a long way to instil a feeling of
self-confidence among them and also to broaden their outlook.

Reply of the Governmeng

Accepted, and necessary instructions have\b'pen issued.
[Ministry of Railways O.M. No. 86-E (SCT)1/80/1 dated 7-9-87].
Recommendation No. 32, Para No. 3.30

The Committee note that the Ministry vof Railways (Railway
Board) analyse on receipt from the Western Railway yearly state-
ments showing the progress made in the intake of Scheduled Castes
and Scheduled Tribes and against vacancies reserved for them in
recruitment and promotional categories and half yearly statement of
Receipt and Disposal of Complaints from Scheduled Caste|Scheduled
Tribe employees, quarterly statement of supersession of Scheduled
Castes and Scheduled Tribes to promotion and non-selection posts.
The Committee have further been informed that as a.result of ana-
lysis Ministry of Railways (Railway Board) has ordered only recent-
ly a special drive to clear the back-log within six months. The Com-
mittee do hope that within six months all the backlog would be clear-
ed. The Committee consider the proper compilation of returns and
their timely submission to the Ministry of Railways (Railway Board)
very important as these returns are the only mechanism by which
the proper implementation of the Reservation Orders in favour of
Scheduled Castes and Scheduled Tribes can be watched. The Com-
mittee, therefore, emphasise that there should be no laxity in the
proper compilation and timely submission of the returns by the
Western Railway. The Committee also hope that the Ministry of
Railways (Railway Board) will continue to make a thorough and
analytical study of these statements and take prompt and effective
measures to remove the deficlencies noticed for proper implementa-
tion of reservation orders.
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Reply of the Government

ted"l'his is only in the nature of observations which have been aceep-

[Min. of Railways OM No. 86-E(SCT)I|80|1 dated 7-9-87.]
Recommendation No. 33, Para No. 4.7

The. Comrmttee -are concerned to note that out of 1184 complaints
repgwgd from SC[ST employees during a year (1-4-80 to 31-3-86)
oqu 972 were disposed of. Further, out of these 972 cases only 388
i.e..300 per cent complaints were decided in favour of SC|ST em-
ployees and 584 i.e. 60.1 per cent complaints were decided against
SC|ST employees. This is a disturbing factor and needs to be looked
into.

In the opinion of 4he Committee 212 cases pending disposal at
the end of the year 1985-86 is on a high side and calls for gearing up
of the whole machinery responsible for lopking after the interests
of SC|ST. The Committee further note that out of 212 cases, 150
relate to promotlons and. 23 about seniority. The Committee feel that
since these cases have a bear'ng on the career and future prospects
of the persons concerned, they should be decided without further
delay as justice delayed is justice denied.

Reply of the Government

Accepted and necessary instructions have been issued.
[Min. of Railways OM No. 86-E(SCT)1{80]1 dated 7-9-87.]

Recommendation No. 34, Para No. 4.58

The Committee have been informed that ‘during 1984-85, the
Senior Personnel Officer and Chief Reservation Officer inspected 21
offices and the officer in Special Duty, Bombay inspected 37 offices
and Pound some complaints|irregularities regarding promotion  senio-
rity and harassment but no major or serious complaint came to notice.

The Committee are perturbed to note that Western Railway do
net consider complaints regarding promotion and seniority as serious
complaints and treat them as of minor importance.

The Committee need hardly stress that all such complaints from
Scheduled Caste and Scheduled Tribe employees particularly those
having bearing on promotion and service prospect should be given
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due care and attention and should be processed and disposed of sym-
pathetically within the shortest possible time to create -confidence
among SC|ST employees and to instil in them the feeling that -their
interests are -looked after wel).

Reply of ‘the ‘Government '
Accepted. Necessary instructions have been issued to the ‘Rattways.
[Min. of Rallways OM No. 86-E(SCT)I|80|1 dated 7-9-87.]
Recommendation No, 35, Para ‘No. 4.8

The Committee further recommend that grievanhces Regilter
should at. least be -checked quarterly by the Liaison Officer|Sehior
Personnel Officer and also by the'Head of Division concerned during
the course of their inspection to ensure prompt disposal of corhp-
laints|representations received from SC|ST employees and quarterly
reports submitied to the Headquarters of Western Railway and also
the Ministry of Railways (Railway Board) for their information.

Réeply of the Government

Accepted. Necessary instructions have been issued .to the Rail-
ways.

[Min. of Raflways OM No. 86-E(SCT)I|80|1 dated 7-9-87.]
Recommendation No. 38, Para No. 4.20

From the data furnished to the Committee, the Committee note
that out of 26727 Type II quarters, only 755 quarters have been allot-
ted to SCs and 580 to STs; and out of a total 46745 Type I quarters
only 2052 have been allotted to SCs and 1941 to STs which come
approximately to 5 per cent and 8 per cent respectively. Thus, the
prescribed reservation quota of 10 per cent for SC|ST in case of
Type I and Type II quarters has not been fulfilled. The Committee
desire that the shortfall in the allotment of type I and II quarters
should be made up and in future the prescribed percentage of reser-
vation for SCs|STs in allotment of quarters should be strictly ad-
hered to.

Reply of the Government
Accepted and necessary instructions have been issued.
[Min. of Railways OM No. 86-E(SCT)1|80|1 dated 7-8-87.]
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Recommendation No. 39, Para No. 4.25

The Committee note that the number of Catering|Vending con-
tracts for stall[trollies on the Western Railway is 1543 out of which
133 catering|vending econtracts are held by persons belonging to
Scheduled Caste|Scheduled Tribes. The Committee feel that this can-
not be considered a satisfactory position particularly when it is
claimed that Contract of Stalls|Trollies of $ unit each are reserved for
Scheduled Caste|Scheduled Tribe persons and applications in such
cases are called for exclusively from candidates belonging to Sche-
duled Caste|Scheduled Tribe only.

The Committee note that it has been provided in the ‘Brochure
on Reservations for Scheduled Castes and Scheduled Tribes in Rail-
way Services’ that atleast 10 per cent of employees of vending and
catering contractors should belong to Scheduled Castes and Sche-
duled Tribes.

From the statistics furnished to the Committee, they have an ap-
prehension that even 10 per cent quota is not being observed. The
Committee recommend that Western Railway authorities should
implement the aforesaid orders meticulously in letter and spirit on
the Western Railway.

Reply of the Government

Accepted and necessary instructions have been issued.
[Min. of Railways OM No. 86-E(SCT)1|80|1 dated 7-9-87.]



CHAPTER 111

RECOMMENDATIONS/OBSERVATIONS WHICH THE
COMMITTEE DO NOT DESIRE TO PURSUE IN
VIEW OF THE GOVERNMENT REPLIES

Recommendation No. 5, Para No, 1.31

As the Cell in the Railway Board has to look after a large number
of Zonal Railways, the Committee desire that the present staff
strength may be reviewed to ensure that the Cell is able to do justice
to the enormous work ‘involved in various Zonal Railways. The
Committee have a feeling that the staff strength of the Cell needs
augmentation at various levels and the Cell should be headed by &
Director instead of an Additional Director to give it more responsi-
bility.

Reply of the Government

The Cell in the Railway Board is at present headed by an Execu-
tive Director in S.A. Grade, The staff strength of the Cell, however,
is consldered adequate for the present,

[Min. of Railways OM No. 86-E(SCT)I|80|1 dated 7-9-87.]

Recommendation No. 11-A, Para No. 2.36

The Committee are surprised to note that in 1883 not a single
Schedule Tribe candidate was appointed in any of the five catego-
ries of posts of Apprentice, Mechanic, Pharmacist, Sterographer,
Staff Murse and Midwife and in 1984 not a single Sch. Tribe was
appointed in any of the six categories of posts viz. Apprentice, Phar-
macist, Stenographer, Tracer, Midwife and Typist under the special
powers of General Manager, Western Railway in spite of a large
shortfall of 1620 Sch. Tribes in Category ‘C’ posts under which all
aforementioned posts fall. The Committee would like to be inform-
ed of the precise reasons for not appointing Sch. Tribes for these
posts under the Special powers of General Manager.

17 i
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Reply of the Government

In spite of wide publicity given through special notificat.ons,
personal contracts in tribal areas, Employment Exchanges and
various SC|ST Organisations, no candidate belonging to Sch. Tribe
communities had responded.

Recommendation No. 19, Para No. 2.72

The Committee are happy to note the various concessions|relaxa-
tions granted to Scheduled Castes and Scheduled 'fribes while
making recruitments to Ciass III services in the Western Railway.
The Committee have no doubt that if the Western Railway authori-
ties implement these concessions|relaxations both in letter and spirit,
" a good number of Scheduled Caste and Scheduled Tribe candidates
“would be available for recruitment against the reserved wvacancies
in various categories. However, the Committee do not see any rea-
son as to why no relaxation of marks is allowed for Scheduled Caste
and Scheduled Tribe employees for being empanelled for posts in
safety categories.

The Committee recommend that relaxation of marks shouid be
allowed to SC|ST employees for being empanelled for the posts in
safety categories also,

Reply of the Government

Keeping in view the safety aspects in train operation, some posts
in open line (operating and Maintenance), Loco|Diesel|Electrical
sheds and workshops have been categorised as ‘Safety posts’. No
relaxation in standards is allcwed for promotion to these posts. In
all other posts in the remaining departments, relaxations. including
. promotion of the best amongst the failed candidates are allowgd to
. SC|ST candidates. In safety categories emplpyees belonging to SC|
ST communities are imparted pre-selection coaching before selectmn
.-to the ttaf.ety posts.to enable them. to improve their. standards so that
-they are better equipped to compete with others. -

[Min. of Railways OM No. 86E(SCT)I|80/1 Hated 7:0-87.]

Recommendstion No. 22, Para No. 2.88

Fromn the figures furnished to them, the Comimittee are. pertusb-
ed to note that in 1984 and 1985 the vercentaee of Scheduled Caste
empluyees promoted has decreased considerably as compared to
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year 1983, both in Class III and Class IV categories i.e. as against the
percentage of 15.85 for Class III and 17.40 for Class IV in 1983, it
has .come down to 12.81 and 11.6 in 1984 and 11.99 and 13.8 in 1985
respectively. Similarly among Seheduled Tribes the percentages
have come down to 5.41 in Class III and 566 in Class IV in 1984 and
5.8'in Class III and 6.55 in Class IV in 1985 as against 8.56 and 7.85
respectively in.1988: Thus, there is staggering shortfall both in Class
III and IV categories in Western. Railway.

The Committee, therefore, recommend that the pelicy for promo-
tion should be reviewed and made liberal so that more promotional
avenues are open for SC[ST employees in Western Railway .particu-
larly in Class IIT and IV categories. Special efforts like prepromotipn
coaching classes for SC|ST should also be made to wipe out the
shortfall in Class III and IV categories as early as possible.

Reply of the Government

Special efforts like launching a Crash Programme for SC|ST can-
didates, pre-promotional coaching to SC|ST candidates before selec-
tion to safety category posts and promotion to the best among the
failures on trial basis for a period of 6 months are already in vogue
in Railways. Despite this the shortfall cannot be wiped out in pro-
motional categories as only 50 per cent of the vacancies can be filled
up by SC/ST in a promotion year as per DOP’s instructions which are
based on the judgment of Supreme Court.

[Min.. of Reilways OM-No. 86-E (SCT)1/80/1 dated 7-9-87.]
Recommendation No. 23, Para No. 2.87

The Committee recompmend that if requisite number of Sch.
Caste and Sch. Tribe candidates are not available for promotional
vacancies; .then..the best amoung the failures should be promoted
. againgt .the quota reserved for them, both in-safety andinon-sefety

categories for .a period of -six months-on ad-hoc besis. If during this
period .their performance..is.found to be satisfactory, ‘they may be
regularised. Otherwise their services-may be ¢xtended for a further
period of six months to eneble them to improve upon, their perfor-

mance.
Reply- of ‘the Governmment
Any relaxation aliowed. in the standards of staff manning. safety

‘posts ‘will be ifrought with. serious eonsequences..and ipotential -dan-
gers to the lives and properties of thousands of our customers. The
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recommendation of the Committee that the best amongst the failures
should be promoted in safety categories is,"therefore, not acceptable,
In respect of non safety categories this scheme is in vogue & the
period of trial is extended wherever considered necessary.

[Min. of Railways OM No. 86-E(SCT)I|80|1 dated 7-9-87.]
Recommendation No. 25, Para No. 2.97

THe Committee note that in 1983, 21 Scheduled Castes were ap-
pointed against the carry forward reserved vacancies for Scheduled
Tribes while during the last three years in 1983, 1984 and 1985, no
Scheduled Tribe was appointed against the carried forward reserved
vacancies for Scheduled Castes. The Committee also note that in
1884 and 1985 there was no exchange of carried forward reserved
vacancies for Scheduled Castes and vice-versa.

The Committee feel that ordinarily vacancies reserved for Sche-
duled Castes and Scheduled Tribes should be filled in by the candi-
dates belonging to the respective communities only so that the
need to fill in the vacancies reserved for Scheduled Castes by
Scheduled Tribes and vice-versa at the end of third year of the carry
forward of vacancies is obviated. The Committee would, therefore,
request that all possible efforts should be made by the Western Rail-
way authorities to find Scheduled Caste and Scheduled Tribe candi-
dates for the posts reserved for them. If, however, such candi-
dates are not available to fill all the reserved posts, then the ex-
change of vacancies should be resorted to in the very first year or
in the second year so that in the eventuality of not getting a suitable
SC/ST candidate in the third year, the reserved vacancy may not

lapse.
Reply of the Government

" This recommendation was referred to Department of Personnel
and Training who have not agreed to the exchange of reservation for
SC|ST in the first or in the second year of carry forward as it would
be detrimental to the interests of specific reserved community for

whom the vacancy is reserved.
[Min. of Railways OM No. 83-E(SCT)I|80|1 dated 7-8-87.]

- Recommendation No. 28, Para Nos. 3.15 and 3.16

The Committee regret to note that due to various court decisions,
reservation for Scheduled Castes and Scheduled Tribes in Western
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Railway were restricted to 15 per cent and 74 per cent respectively
and no crash programme could be launched for recruitment of SC|
ST against the shortfall quota.

The Committee feel that SC|ST candidates have been subjected
to great injustice and have been deprived of employment opportu-
nities by such restriction as according to a Supreme Court’s decision
fifty percent posts can be filled up in any recruitment by SC|ST
candidates against the reservation quota.

The Committee, therefore, recommend that if a number of reser-
ved vacancies are not fllled for a period of two years, special drive
for recruitment, particularly in ‘C’ and ‘D’ categories, which are
feeder cadres, should invariably be launched to fill up the backlog
of reserved vacancies.

Reply of the Government

The recommendation of the Committee is within the accepted

policy of the Ministry of Railways. Special drives are launched from
time to time whenever it is noticed that large number of reserved

vacancies are lying unfilled.
[Min. of Railways OM No. 86-E(SCT)1|80|1 dated 7-9-87.]



CHAPTER 1V

RECOMMENDATIONS|OBSERVATIONS. IN. RESPECT .OF WHICH
REPLIES OF THE GOVERNMENT HAVE NOT BEEN ACCEPTED
BY THE' COMMITTEE AND REQUIRE REITE .RATION

Recommendation No. 1, Para Nos. 1.11 and 1.12

The Committee have:been informed that there .are twenty-eight
categories of posts in the Western Railway to which reservation orders
do not apply as these are tenure posts and are filled up by drafting
employees from different departments and cadres. The Committee
have further been informed that out of 68 pests of Instructors there
are 4 posts for Scheduled Caste which is & per cent of the total posts.
Out. of 23 posts of Lecturers, there is only one post for Scheduled
Caste which comes to 4 per cent. Similarly, out of 33 posts of Vigi-
lance and Enquiry Inspectors only 22 have actually been filled and
out of them, only 2 post are for Scheduled Castes which comes ‘to
9 per cent. As regards the share of Scheduled Tribes, it is nil in all
these categories of posts.

The Committee are distressed to note that the Reservation Rules
have not been made applicable to as many as 28 categories of posts
in Western Railway including Instructors, lecturers and Vigilance
Inspectors, being tenure posts. The Committee have been informed
that according to instructions issued by Department of Personnel,
reservations do not apply to vacancics filled by transfer or deputa-
tion. The Committee see no reason why reservation orders should
not apply to these posts, The Committee would like the Ministry of
Railways (Railway Board) to review the whole policy of making
reservation orders applicable in toto to all the posts in consultation
with tHe Deptt. of Personnel and Administrative Reforms.

Reply of the Government

The matter was referred to Department of Personnel & Adminis-
trative Reforms who have advised that certain posts have been ex-

22
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cluded from the purview of reservations due to functional require-
ments of the posts.. No change in: the existing policy is, therefore,
called-for.

[Min. of Railways OM No. 86-E(SCT)I{80|1|R dated 7-9-87.]
Comments of the Committee

The Committee are not convinced with the views of the Depart-
ment of Personne! and Administrative Reforms that certain - posts
have been excluded from the purview of reservations due to -func-
tional requirements of the posts. They will like to reiterate their
earlier recommendation.

The Committee are distressed to note that the Reservation Rules
have not been made applicable to 88 many as 28 categories of posts
in Western Railway including Instructers, Lecturers and Vigilance
Inspectors, being tenure posts. The Committe have been imformed
that according to instructions issued by Department of Persennel,
reservations do not apply to vacancies filled by transfer or deputa-
tion. The Committee see no reason why reservation orders should
net apply to these posts. The Committee would like the Ministry of
Railways (Railway Board) to review the whole policy of making
resexvation orders applieable in totc to all the posts in consultation
with the Department of Personnel and Administrative Reforms.

Recommendation No. 7, Para No. 2.23

The Committee note that the vacancies in Western Railway
were not notified over Television for giving wide publicity. The
Committee recommend that -the service of Doaerdarshan should .also
be utilised for giving wider publicity to vacancies for technical
posts as per the assurance given by the Secretary, Ministry of
Railways (Railway Board) during evidence.

Reply of the Gevernment

The above recommendation was sent to Director General/
Doordarshan for necessary action. Doordarshan has. however,
advised that it is not possible for them to advertise vacancies on
television.

[Ministry of Railways O.M. No. 86-E (SCT)1/80/1 dateq 7-9-87.]
Comments of the Committee

The Committee would like to reiterate their earlier recommen-
dation that the services of Doordarshan should be utilised for
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giving wider publicity to vacancies for technical posts as per the
assurance given by the representative, Ministry of Railways (Rail-
way Board) during evidence and recommend that the matter should
be taken up at the highest level with the Ministry of Information
and Broadcasting. i

Recommendation No. 12, Para No. 2.37

The Committee also note that a large proportion of SCs/STs
recommended _for appointment under special powers of General
Manager did not join Westem Railway. The Committee would
like the Western Railway authorities to find out the precise reasons
therefor and inform the Committee accordingly. If the time taken
in completing the recruitment process is too long due to which the
candidates who apply for the posts in Railways get employment in
the meantime elsewhere, the Railway Ministry should look into
this aspect in depth and take suitable remedial measures imme-
diately and inform the Committee of the action taken.

Reply of the Government

The SC/ST candidates were recruited under General Manager’s
powers twice and the Selections were finalised within a period of
14 months which cannot be said too long a period particularly when
all procedures of selection have to be gone through. It appears that
SC/ST who applied for employment in Western Railway had also
applied elsewhere. They did not join Railways presumably they
have got better employment elsewhere and not because of any delay
in finalising the Selection.

[Ministry of Railways O.M. No. 86-E (SCT)1/80/1 dated 7-9-87.]

Comments of the Committee

The Committee are not satisfled by the assertion of the Ministry
that ‘selections were finalised within g period of 14 months which
cannot be said too long a period particularly when all the pro-
cedures of selection have to be gone through'. They feel that the
period for finalisation of selections can be curtailed to a great extent
and urge the Ministry of Railways to take suitable steps to minimise
the period of final selection. -

Recommendation No. 16, Para No. 2.66

The Committee are distressed to note that at present none of
the members of the Railway Recruitment Board, Bombay Central,
belongs to the reserved community. The Committee recommend
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that atleast one SC/ST member should be appointed in each of the
Railway Recruitment Boards of the Western Railway.

Reply of the Governmeng

L ]

Each Railway Recruitment Board consists of a Chairman and
Member Secretary. These posts are filled up on tenure basis by
the candidates who are selected by Union Public Service Commis-
sion.

The Ministry of Railways are, therefore, not in a position to
accept this recommendation. However, one SC or ST Member is
invariably included in all Selection/Recruitment Committees which
are constituted by the Railway Recruxtment Boards for ﬁnalising
the panel. i

[Ministry of Railways O.M. No. 86—E (SCT)1/80/1 dated 7-9-87.]
Comments of the Committee

The reply of the Government that the post of Chairman and
Member Secretary in the Railway Recruitment Boards are filled up
on tenure basis by the candidates who are selected by UPSC and
therefore the Ministry is not in a position to accept this recommen-
dation is not satisfactory. The Committee reiterate their earlier
recommendation and desire that when sending names for selection
to UPSC every effort should be made to include names of SC/ST
candidates also.

Recommendation No. 17, Para No. 2.67

The Committee have been informed that the time lag between
the issue of advertisement by the Railway Recruitment Board and
the final recruitment varies from about six months to one year and
in non-popular technical categories like Clerks and Stenographers
etc. where the number of candidates mvolved is large, time lag is
more than a year. .

The Committee, therefore, recommend that Railway Recruitment
Boards shouid........ (lii) augment the staff strength of the Rail-
way Recruitment Boards with a view to reduce such time lag.

Reply of the Governmeng

The recommendation of the Committee regarding augmentation
of staff strength, however, has not been accepted in view of ex-
treme need for economy.

[Ministry of Railways O.M. No. 86-E(SCT)1/80/1 dated 7-9-87.]
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Comments of the Committee

The Committee are not impressed by the argument of the Rail-
way Ministry that the staff strength of Railway Recruitment Boards
cannot be strengthened in view of extreme need of economy. In
their ﬁ)inion the economy should not be at the cost of effi-
ciency. The Committee reiterate their earlier recommenda-
tion that the staff strength of Railway Recruitment should be
suitably augmented tn expedite the final selection of persons for
employment.



CHAPTER V

RECOMMENDATIONS/OBSERVATIONS ON WHICH FINAL
-REPLY OF GOVERNMENT HAVE NOT BEEN RECEIVED

Recommendation No. 9, Para Nos. 2.25 and 2.26

The Committee are unhappy to note that during the three re-
cruitment years i.e. 1983, 1984 and 1985. no SC/ST candidate was
appointed through the sports quota in Class III and IV posts. The
Committee cannot but express their surprise and dismay that even
in Class IV posts which are mainly filled by Scheduled Caste/
Scheduled Tribe candidates, not a single SC/ST could qualify for
appointment through the sports quota.

The Committee desire that the policy for recruitment through
Sports quota should be reviewed forthwith and ways and means
devised for inducting at least ten to fifteen percent Scheduled
Castes/Scheduled Tribes employees in the Western Railway through
sports quota.

Reply of the Government

There is no reservation in favour of Scheduled Castes/Scheduled
Tribes against recruitment in Sports quota. Recruitment against
sports quota is made out of the gportsmen with requisite standard
(n a particular sport and their achievements in the recently held
Championships of appropriate level. The recommendation has,
howeyer, been sent to Department of Personnel and Training for
their comments which are awaited.

[Ministry of Railways O.M. No. 86-E (SCT)1/80/1 dated 7-9-817.]
Comments of the Committee

The Committee would like to be informed of the fina! dec’sion
taken in the matter.

Recommendation No. 15, Para No. 2.685

_ The Committee note that recruitment for Class III posts includ-
Ing those reserved for Scheduled Castes and Scheduled Tribes for
the Western Railway is made by the Railway Recruitment Board
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(RRB). They also note that although RRB have no power to relax
minimum qualifications prescribed for such posts, they have full
discretion to recommend SC/ST candidates who may obtain lower
place in the merit list without detriment to the minimum standards
of efficiency in the Administration. The Committee recommend
that the Railway Recruitment Boards should exercise their discre-
tion more often though judiciously to improve the intake of SC/ST
candidates in Class III posts, to the maximum extent possible.

Reply of the Government

The recommendation is under examination.
[Ministry of Railways O.M. No. 86-E(SCT)1/80/1 dated 7-9-87.]

Comments of the Committee

The Committee may be informed of the final outcome of the
examination of the matter.

Recommendation No. 17, Para No. 2.67

The Committee have been informed that the time lag between
the issue of advertisement by the Railway Recruitment Board and
the final recruitment varies from about six months to one year and
in ono-popular technical categories like Clerks and Stenographers
etc. where the number of candidates involved is large, time lag is
more than a year. '

The Committee, therefore, recommend that Railway Recruitment
Boards should (i) make recruitment to non-technical categories
annually on a programme basis without waiting for actual indents
from the Railway .

Reply of the Government

A Committee was constituted to review the entire selection
process of Railway Recruitment Boards with a view to eliminate
delays in finalising the selection. The Committee’s report in this
regard is at present under scrutiny of the Ministry of Railways.

[Ministry of Railways O.M. No. 86-E(SCT)1/80/1 dated 7-9-87.]
Comments of the Committee

The Committee may be apprised of the final decision taken i»
the matter.
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Recommendation No. 18, Para Nos. 2.68 and 2.69

The Committee desire that the Railway Recruitment Board and
other recruitment authorities in the Western Railway should inform
the Employment Exchanges, the reasons for rejection of Scheduled
Caste and Scheduled Tribe candidates sponsored by them. to fill up
the reserved posts so as to enable them to gear up their own machi-
nery to sponsor the right type of candidates in future.

The Committee further recommend that Railway Recruitment
Boards, Western Railway should devise some suitable method to in-
form the SC/ST candidates the reasons for their rejection in interview
so as to enable them to improve upon their performance and qualify
in subsequent interviews,

Reply of the Government

The recommendation is under examination.
[Ministry of Railways OM No. 88-E (SCT) I/BOII dated 7-9-871

Comments of the Committee

The Committee may be informed of the final decision taken in
the matter. '

Recommendation No. 28, Para No. 3.14

The Committee note that the reservation quotas have not been
fulfilled in the Western Railway and there is shortfall in almost
all the categories of posts. In category ‘B’ shortfall is 0.5 per cent
in the case of SCs and 8.7 per cent in the case of STs. In cate-
gory ‘C’ shortfall is 1.6 per cent for SCs and 1.7 per cent for STs.

The Western Railway have assured the Committee during evi-
dence that they have started a special drive to complete the ghort-
ages within six months. The Committee need hardly emphasise
that there is imperative need to strictly follow the reservation
orders so that all the reserved vacancies for SCs/STs are actuallv
filled in by them. The Committee hope that the Western Rail-
way would wipe out the shortfalls within six months as per their
assurance given to the Committee. The Committee would like
to be apprised of the results achieved as a result of special drive
launched by the Western Railway to wipe out the shortfalls.
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Reply of the Government -

Special drive has been launched by Western Railway to wipe
out the shortfall of SCs/STs. The figures are at present under
compilation and the same will be furnished to the Committee also.

[Min. of Railways OM No. 86-E (SCT)1/80/1 dated 7-9-87.]

Comments of the Committee

The Committee will await the net result of the special drive
launched by Western Railway to wipe out the shortfall in each
category of posts.

Recommendation No. 30, Para No. 3.26

The Committee regret to note that there are no special training
centres for giving in-service training to SC/ST employees. The
Committee feel that special training centres for giving in-zervice
training especially for those SC/ST employees who have been
promoted under the scheme of ‘best among the failures’ by lower-
ing the standards should be initiated on a regular basis. The
Committee believe that it will instil confidence among them and
bring them upto the required standard of efficiency.

Reply of the Government

The recommendation is under consideration.
[Ministry of Railways OM No. 86-E (SCT)1/80|1 dated 7-9-87]

Comments of the Committee

The Committee will await the final decision taken in the matter.

Recommendation No. 36, Para No. 4.16 -

The Committee are distressed to note that out of 16, 8 and 20
Scheduled Caste apprentices trained during 1983, 1984 and 1985
respectively, only 1 each was absorbed in 1985. The position in
case of Scheduled Tribe apprentices is all the more disappointing
as out of 17, 15 and 9 Scheduled Tribes trained during 1983, 1984
and 1985 not a single Scheduled Tribe trainee was absorbed in
Western Railway. The Committee desire that notifications for
employment should be given wide puhlicity so that more and more
Scheduled Caste/Scheduled Tribe apprentices may apply for em-
ployment under the Apprentices Act. The Committee hope that
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in future more Scheduled Castes/Scheduled Tribes would be taken
and trained under the Apprenticeship Scheme. The Committee
also recommend that all SC/ST trainees after their successful train-
ing should be absorbed in Western Railway. They should also be
given preference over other candidates while making selection for
the posts for which they apply.

Reply of the Government
The recommendation is under examination.
[Ministry of Railways OM No. 86-E(SCT)I|80|1 dated 7-9-87.]
Comments of the Committee

The Committee may be informed of the final decision taken in
the matter.

Recommendation No. 37, Para No. 4.19

' The Committee note that in respect of quarters in essential cate-
gories, no reservation in the matter of allotment has been provided
for SC/ST candidates. The Committee desire that in the allotment
of quarters in essential categories, SC/ST employees of this category
should be given preference.

Reply of the Government

-The recommendation is under examination.‘

 [Ministry of Railways OM No. 86-E(SCT)I|80|1 dated 7-9-87.]
Reply of the Government .

The Committee may be apprised of the final decision taken in
the matter, o B

815 LS—4.



ANNEXURE ’

Anaylsis of the Action Taken by the Governmant recommendations contained in the twenty-third

Rapart of the Committse

(Vide Para 4 of the Introduetion)
I. Total Number of Recommendations . . . . . .

dI. Recommendations which have been accepted by the Governmnnt
(Vide Recom n3ndations S|, Nos, 2 to 4,6,8,10,13, 14, 20, 21,24, 21,
29, 31 to 35, 38 39, ll 17.)
Numbor

. . . . . . . . . .

Percentage of the total . . . . . . . .

III, Recommsndations which the Committee do notdesireto pursuecin vlow of

Government’s replies
(Vide Recommendations at S, No. §, 19, 22, 23, 25, 28,)

Percentage of the total . . . . .

IV. Recommendations in respact of which reply of Goverament has not been
accepted and which require reiteration
(Vids Recomm:ndations SI. Nos. 1, 7, 12, 16.)

Number . . . . . . . . . . .
Percentage of the tota'i . . . . . . . .

V. Recommendations inrespezt of whic h final replies of Government have not
been received (Vide Recommend ations at Sl. Nos. 9, 15, 18, 26, 30,

6, 37,

Numbe’ . . . . . . . . . . . , .

Percentage of the total . . . . . . . . o
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39

56.40

15.40

10.23

17.98
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